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Samridhi Nain <samridhi@malakbhatt.com>

SERVICE: Undertaking by Respondent No. 1 in O.A. No. 949 of 2024 [Laxmi Narain
v. Municipal Corporation, Ghaziabad & Ors.]
1 message

Samridhi Nain <samridhi@malakbhatt.com> 12 March 2025 at 17:10
To: Jamshed Bey <jamshed.bey@gmail.com>
Cc: Malak Bhatt <malak@malakbhatt.com>

Sir,

We write to you on behalf of the Respondent No. 1 in the captioned matter. Please find enclosed herewith a copy of
the undertaking as being filed by the Respondent No. 1.

Kindly consider this email as advance service of the same.
--
Samridhi
Associate, NM Law Chambers

M: +91-98109 16608
O:  C-7, Ground Floor, Nizamuddin East, New Delhi  - 110013
NEW DELHI  |    AHMEDABAD   |   LUCKNOW   |   CHANDIGARH   |   MUMBAI
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